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CORIM:

THE HON'BLE MR.JUETICEMM_CwCHLIExWJux.
VICE-CHAILMAN

For the reasons recordes in

the - Juagment in 0.A.306/94, (chy

Sep€ruteiy kept on record of thlS o
The G.A. stands dismissed subject
to lib;rty menticned in the crder
(sce operative order in thg eopy
of the Judgment) with no crder as

1
o costs. Cia to be-treateq as.

Seperatelv deasidod...

- : HNGC(JT)

Ve

Wi, )



